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Construction of speed-breakers in busy 
roads 

300 SHRIG. Y. KRISHNAN: Will ihe 
Minister of SURFACE TRANSPORT bc 
pleased to state the concept or parameters, if 
any laid down by the Central Government for 
the construction of new speed-breakers in the 
busy roads in the capital or elsewhere, under 
the jurisdiction of the Ministry of Surface 
Transport? 

THE MINISTER OF STATE OF THE 
MINISTRY. OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER t : The Ministry 
of Surface Trans----port is primarily 
responsible for roads declared as National 
Highway^     and 

all categories of roads other than National 
Highways are the responsibility of State 
Governments. Therefore, construction of 
speed breakers on the busy roads in the 
Capital and other State roads is the 
responsibility oi State /Union Territory 
Governments. Government of India's policy 
has all along been not to construct speed 
breakers, remove the existing ones and 
provide alternative sa'ety measures like 
rumble-strips, flashing signals, etc., on 
National High ways, in the interest of road 
safety and smooth flow of traffic. 

Development of Gopalpur Port 

301. SHRI BHAGABAN MAJHI: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Government have a proposal 
under its consideration to develop Gopalpur 
minor port in Orissa and also to upgrade it as 
an all weather major port; 

(b) if so, what are the details thereof; 
 

(c) the steps taken to implement the 
above proposal; and 

(d) the details of the funds estimated and 
earmarked therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) : (a) 
Government of India have no such proposal 
under consideration. 

(b) to (d) Do not arise. 
 

Passenger and freight services between 
paradeep and Haladia 

302. SHRI BHAGABAN MAJHI: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a)  whether Government have      » proposal 
to     introduce the passenger and freight services 
on the waterways *   between Haladia and 
Paradeep; 
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(b) if so, the date from which the 
passenger and freight services are pro-
posed to be introduced there; and 

(c) the steps taken by the National 
Waterways Authority on that direction? 

THE MINISTER OF STATE OF THE 
MINISITRY OF SURFACE 
TRANSPORT (SHRI JAGDISH TYT-
LER):  (a) No, Bir. 

(b) and (c) Do not arise. 

 


